ASSET DECLARATION
FOR THE YEAR 2025-26
(Up to Dec 2025)

I, Rana Randhir, 5/0 Sita Ram Singh (Latc) aged about 50 years, being Member of
Legislative Assembly (18, Madhuban, East Champaran, Bihar) give herein below the details of
the assets (movable and immovable etc.) of myself, my spouse and all dependents:

A. Detail of moveable assets **:

5 Description Self

Mo = [Amownt mlae)

1 Cash In hand Rz 1500 Lacks

(1} Deetails of Deposit in Wame of The Bank  Balance in Rs lac
Hank nccounts ([FDRs, SHI BFE Ry 4,61
Term deposit und all S8 Deihi Ry 0.F5
other types of deposit 5B Mewihari s 018
mcluding saving CHI Madhuban &136 e, 07

pecpunts), Deposit with U Madhahan 2495 By 0,04

Fnancial Institutions, | SBY damzedpr Estmgted Balance less than 005 {Dearmians)
Mon Hanking Financial PMNB Rajsbavar Rs (.09

Companies and co
operalive societies and
amount in each such
el

{1} [hetail of investment in MF Face Value Rs 0.32 (Current market Voloe Rs 0L31}
Baonds, Debentures ‘share
and units in
companies Mumal Funds
and other and the amount.

fiv) Details of the Investment | MOVRD Rs 1.40

in WSS, Postal Saving, Yearly Insurance Premium Rs (.85
Insurance Companics
aivd the amount

v Personal loan, advances, | Bs 40L00 Lac
EIVED fO OnY person o
entity including Firm,
Company, Trust etc., and
other receivable from

debtors and the amoant
fvi Matar Scorpio BR-01FD-0025
Vehicles/ Airerafis/Yacht | pModal 2014 §7 MH 2W 140
e e Year of Purchase : 2021
, registration :
umber cte, year of Purchase Price Rs 11.00 lacs
purchase and smount)

Scorpio BR-01HL-0025
Model ZRL 75

Ear of Purchase : 2023
Purchase Price : 22,00

Scorpio BR-01-1J-0376
Maodel Scorpio ZL 57
| Ear of Purchase 2025

Pric: 24.00 -
.,4;7 _



[wii)

Jewellery, hullivn and  © Gald

valuable thingis) i give y including stu
ot of weigh And Jewellery ineluding studded

115 gm
valug)
Rs 15,00 115 gm
Rs 1500
{wiii) Any other sssets, such as | NP Bore Rifle !
value of eloims/interest) | Rs 0,75 (present estimaied valsc)
Revolver SDADM i
Rs |00 {present estimuzed value)
{ix} Total Ra 36.5] Lac
r " k.
8. Description Self {Amount In Lac)
Mo
i) Agricultural Lamd il
Location(s)
Survey Mofs)
| Y
Aren (Totl measurement in | Nil
HeTes )
Whether Inherited Propemy = Nil
Yes o Mok

D of purchase in case of | Nil
self acquired property

Cost of Land (in case of  Mil
purchaszl at the time of

purchage

Any imvestment on the land = Nil

by way of development,
constuction s,

Approximate curcent vahse | Nil

(ii)

hoon Agriculors] Land | Klunta Mo 203

Location]s) Survey | Khesra Mo 1354

number(s) Cohindbar, Phenhara, Motihari

Area (oial measurement in | 2665 SFT Aprox (One Katis Six Dhar)
sg). L)

Whether Inherited Fropeny = No

{¥Yesor Noj

Dute of purchase in case of | 10072024
| 2elf scquired property

Cost of Land (in cuse of | Purchase Price 12.22 Lac Plus Registry Cost Rs 1.06 Lac

purchage) at the time of |
e Aprox Comes to Rs 13.28 Lac

Any investment on the land | Nil
by way of development, |
construction ete. |

Approximate current valie | 1550 Lac

(i)

Commercial Buildings | Mil
(mchuding spartments) -
Lascations)

Survey Number(s)

Arca (1ol meastigement in | Nil
ag. 1.}

Builtup  Ares { toml | Nil
mensirement in 5q.fi.)

Whether Inherited Property  Nil
| (Wes or Noj

Dz ufﬂrclus:'mns:oﬂ Ml

/g
oid
< =

fu



sell acguired progeiy

Cost of Land |:||1 CASE 1.'rf Mil
purchase) at time of
_purchass

Any investment on the lmd | Nil
by way of development,

conEirsciion elc.

Approximiile current value Mil
{iv) Hiuse/ Apariments il

Locationis)

Survey Door Nojs)
Extent { Total Messurement)
Current Market Value

Arca (total measurement in @ Wil .
0, fi.)

Bulli-up  Arca | rowal | Nil
imeasurement in Sq.il.)

Whether [nherited Property = Nil
]!:ﬁu’“ﬂ[ i #

Dute of purchase in case of Nil
| seif mequired property

Cost of Land {in case of | Nil
purchase) al the time of

Any investment on the lond | Nil
by way of developmeni,

| eonsuCtion g,
Approximale current value Nil
(v} Onhers  (such as interest in M\mmmfumhﬂnf}ﬁ?uhm:tmrlxﬂnHH-
preperty ) of Hihar Senead Ewam Vidhan Mandieliva Sadasya Grih Nirman
Sahyog Samiti Lid, Panan intal estimaled price Rs 60,63 Lack and o
of which Rs 45.00 Lac has heen given as advince.
(v} Totsl of current  market | Rs 8000 Lac

vitlue of B(1) Lo (v) above

=% fepaliy atviveel, mn sedlivided coparcemaris inr:mn'nhmmrmﬁmﬂmw;m'ﬂ&herMuﬂm
b prlistond hervan. | wadlerviamed thar an WUF i fn e naruve of o corparai body sid o0 @ wember | ile ot have auy defindte mdivadual shave in i

ihle sl tal i which incluade  Bouse wt Maadhuton, sscesrul nproslnra fovds wt Sungeove | ke laveds eaabber bauldings wr
Maclluhan Murisr, Pamie Mubearapur, Bhotkas Gui. Koy Chapra, Mahuswe ote N informaniun e b edvd for spuse and depesdinie. hosvver
e dn e diperaiieir ol M canaidele o Al spomere Sl o single ol wie fves with hee nsutherd i o Bt with Sk Govermsnenr asd @lling e
Tncaunr Tux Ravam with dwcomie Tux Deparetment ke PAN i AC8P0S3008 amd Anmad Property Report on Sharkhuamd Govermment pordal

8. 1 give herein below the details of my liabilities’overdue to Public Financial Institutions &
Govermment dues:-

: Description Self [ Amount in Lac)
i
i m ﬂ'm_l{' Vehicle Loan BVM 0.36
e Vehicle Loan Mahendra Finance Rs 18,73 Lac
aciionts) Namte of e | vehicle Loan from SBI : 18.66
Institution, Amount CBI KCC Loan Rs 2.65
outstanding, Nature Of
Loan
Loan or Daes to any Wil
wiher Individual/entity
ather than mentioned
than above Mome|s),
Amount sutstanding,
nature of loan
Any other linbilities il
Cirand Tots] Linbafities Ry 40,40




[T

Government Dues 1~ Wil
(@) dues to depanments
dealmg with government
nccommodstion

Dues to departmients Wil
dealing With supply of
Wiler

[Dhuaes o departments Kl
dealing with supply of

| electniciiy
Dues 1o departments Wil
denling with
telephones' mahiles
[hues 1o depariments Wil —_—
diealing with government
transport jincluding
wirerafis and helicopters
Income Tax Ml
Wealth Tux Wil
Service Tax Mil
Mumici wmx | Mil
Sales tax il
Any ather il

Tional of all Governmental | Nil

(v}

Whether any  liabilities | Wil
are in depute, iF so,
mentioned  the amount
imvalved and the suthority

hefore which if is

i vl By ey 1] v

i el

r e income (s FEDITW i ity

(11) ABSTRACT OF THE DETAILS GIVEN IN (i) to (10) OF PART —A:

L

MName of the Candidate

ShoSemieewm. Rana Randhir

&

Full Postal Address

Village Banjaria. Krishnagar, PO Krishnagar, PS
Madhuban, East Champaran

3.

| Nomber and name
| constituency and State

of the

18, Madhuban, Bihar

Name of the political party which
Iset up the candidate (otherwise
| write "Independent")

——

Bhartiya Janta Party

[ (i) Totl oo of pending cases where
| charges have been frumad by the Coun for
' oifences punishable with imprisonment for
| TWO YEsrs O more

Wil

| (11} Total number of pending cases where
the Court{s) have taken cognizance [other
than the cases mentioned in itemii) above]

Wil

| Total mumber of cases in which convicted
| ond sentenced to imprisonment for one
year or more [excepe for offences referred
te m sub-sections (1) (2) or (3) OF
SECTION 8 OF Representation of the
People Act, 1951].

Wil

Year of which list  Total Income Shown
income tax relumn [ad

{a) Candidate

2024-35 (AY 25-36) | 10.90.130/-

‘E.-"’“‘”Q;{

e




1
#. Dretail of Assets and Liabilities in Rupees in Lac |
Dhescription [ Salf |
A Maovoble Assets Rs 13651 i
B Immovable Assets Rs 600
I. | Purchase price aof self-acquired | Nil
| immenvable property
| IL | Development/construction cost | Nil
of immovable property afler
purchase{if applicable)
II. | Approximate Cureent Market | Wil
| Price-
i (i) Self acquired assets Wil
| {Todtal value)
| (B} imherited sssets | Totsl
value)
b | Lishilities
{1} Government Dues (Taotal} Mil
(i) | Loan from Bank, Financial &—Ra 4040
Institution and ather (Total)
10 | Lishilities are under dispute
(i} Government Dues (Total) Nil
(ii} | Losn from Bank, Financisi | Nil
Institution and other {Total) |

VERIFICATION
I, Rana Randhir, above named, do hereby verify and declare that the contents of my above made

declaration are true and correct and on the basis of information collected by me in this regard and to the
best of my knowledge and belief.

—

{Rana Randhir)
i 18, MLA, Madhuban, Bihar)

Date : 17.03.2026
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